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Supreme Court [2]

Abhishek Baxi v. Union of India, (Surya Kant, CJ., Joymalya Bagchi and V. Mohana, JJ.), 2026 SCC
OnLine SC 1391

M.R. Vasumathi v. Authorized Officer, (Dipankar Datta and Augustine George Masih, JJ.), 2026
SCC OnLine SC 1103

Allahabad High Court [25]
A.R. Enterprises v. Commr. (CGST), (Alok Mathur, J.), 2024 SCC OnLine All 10698

Aadi Shakti Ent Udyog v. Goods & Service Tax Council, (Shekhar B. Saraf and Manjive Shukla, JJ.),
2024 SCC OnLine All 10685

Amplus Kn One Power (P) Ltd. v. Commr., (Shekhar B. Saraf and Manjive Shukla, 1J.), 2024 SCC
OnLine All 10682

Anant Bansal v. Union of India, (Nalin Kumar Srivastava, J.), 2024 SCC OnLine All 10678
AP Machine Tools v. Commr., (Piyush Agrawal, J.), 2024 SCC OnLine All 10701

Archana v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 10696

Arihant Steel v. State of U.P., (Piyush Agrawal, J.), 2024 SCC OnLine All 10695

Arpit Agarwal v. State of U.P., (Shekhar B. Saraf and Manjive Shukla, JJ.), 2024 SCC OnLine All
10691

Baba Industries v. Union of India, (Sangeeta Chandra and Brij Raj Singh, JJ.), 2024 SCC OnLine All
10700

Bankey Bihari Plywood Industries (P) Ltd. v. State of U.P., (Shekhar B. Saraf and Manjive Shukla,
J1.), 2024 SCC OnLine All 10693

Fashion Safety Footwear (P) Ltd. v. Commr., (Piyush Agrawal, J.), 2024 SCC OnLine All 10681
Jai Nath Rai Construction v. State of U.P., (Piyush Agrawal, J.), 2024 SCC OnLine All 10690
Jn Sons v. State of U.P., (Shekhar B. Saraf and Manjive Shukla, JJ.), 2024 SCC OnLine All 10683

Kamakshi Marketing v. State of U.P., (Shekhar B. Saraf and Manjive Shukla, JJ.), 2024 SCC OnLine
All 10686

Kanha Detergent (P) Ltd. v. Commr., (Piyush Agrawal, J.), 2024 SCC OnLine All 10687
Keshav Lal v. Union of India, (Karunesh Singh Pawar, J.), 2024 SCC OnLine All 10677

Lalit Kumar Chaudhary v. Union of India, (Nalin Kumar Srivastava, J.), 2024 SCC OnLine All
10679

N.A. Enterprises v. State of U.P., (Sangeeta Chandra and Brij Raj Singh, JJ.), 2024 SCC OnLine All
10697

Navin Jain v. Union of India, (Nalin Kumar Srivastava, J.), 2024 SCC OnLine All 10680

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003743185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003743185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003564807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003564807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742583

Patel Beej Bhandar v. State of U.P., (Piyush Agrawal, J.), 2024 SCC OnLine All 10689
PP Polyplast (P) Ltd. v. Commyr., (Piyush Agrawal, J.), 2024 SCC OnLine All 10684
Praveen Industries v. State of U.P., (Piyush Agrawal, J.), 2024 SCC OnLine All 10699

Rimjhim Ispat Ltd. v. State of U.P., (Shekhar B. Saraf and Manjive Shukla, JJ.), 2024 SCC OnLine All
10694

Samira Enterprises v. State of U.P., (Piyush Agrawal, J.), 2024 SCC OnLine All 10692
Vijay Trading Co. v. Commr., (Piyush Agrawal, J.), 2024 SCC OnLine All 10688

Bombay High Court [1]

Hella Infra Market Metal (P) Ltd. v. Pushkaraj Ispat (India) LLP, (Somasekhar Sundaresan, J.),
2026 SCC OnLine Bom 2577

Calcutta High Court [11]

Baazar Style Retail Ltd. v. Commr. of State Tax, (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal
12309

Flemingo Dutyfree Shop (P) Ltd. v. Commr. of Revenue, (T.S. Sivagnanam, C.J. and Hiranmay
Bhattacharyya, J.), 2024 SCC OnLine Cal 12305

Indrajit Roy v. Superintendent, (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal 12315
North Land Construction v. State of W.B., (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal 12313

Parmar Sandip Chamanbhai v. State of W.B., (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal
12308

Pranabesh Sarkar v. Superintendent CGST & CX, (Raja Basu Chowdhury, J.), 2024 SCC OnLine
Cal 12310

RKEC Projects Ltd. v. Commr. of Revenue, (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal
12311

Shantanu Dey v. Commr. of State Tax, (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.),
2024 SCC OnLine Cal 12306

State Tax Officer v. Relay Express (P) Ltd., (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal
12307

Suraj Mangar v. Commr. of W.B. State Tax, (Ravi Krishan Kapur, J.), 2024 SCC OnLine Cal 12312
Vijay Krishna Gupta v. State of W.B., (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal 12314

Chhattisgarh High Court [53]
A9 v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh 13968
Abrar Khan v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 14010
Anand v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13989

Babulal v. National Highway Authority of India, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine
Chh 14006

Bhagwan Sethi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13994
Devcharan Vaishnav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13990
Durgesh Tandon v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13997
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Geeta Yadav v. Vijay Kumar, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 13980

1.C.1.C.1I Lombard Insurance Co. Ltd. v. Mohd. Azharuddin Ansari, (Sanjay K. Agrawal, J.), 2026
SCC OnLine Chh 13981

Inder Singh v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh 13967
Jwala Bairagi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13992

Kamaldeep Minj v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh
14004

Kunal v. Chhattisgarh Housing Board, (Rakesh Mohan Pandey, J.), 2024 SCC OnLine Chh 14098

Lakhan Kumar Patnaik v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh
13991

Lucky Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13985

Mahesh Sharma v. Union of India, (Ravindra Kumar Agrawal, J.), 2024 SCC OnLine Chh 14099
Milan Kumar Bhaumik v. Madhumita Bhaumik, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13970
Mohd. Wasim Khan v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 14011
National Insurance Co. Ltd. v. Selsa Minj, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 13979
Neeraj Garg v. Sandeep Garg, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh 13969

Nisar Ahmed v. Salma Sheikh, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh 14003
Panchram Meravi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13999
Pooja Mahato v. Union of India, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 14008
Priyanka Gaikwad v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 14012

R.P. Kesharwani v. Siddharth Komal Pradeshi, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh
13965

Rahuldev Banjare v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13974

Rajendra Prasad Rathia v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh
14000

Rajesh Agrawal v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13998
Rameshwar v. Jethuram, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 14005

Sagar Industries v. Atal Bihari Vajpayee University, (Ramesh Sinha, C.J. and Ravindra Kumar
Agrawal, J.), 2026 SCC OnLine Chh 14007

SAIL v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 14014
Sailendra Dubey v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13986
Sammelal Patle v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13996

Santosh Kumar Dewangan v. Sohan Lal Dewangan, (Radhakishan Agrawal, J.), 2026 SCC OnLine
Chh 13972

Satyam Sonkar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13977

Satyendra Kumar Yadav v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine
Chh 13983

Shiv Kumar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 14001

Shree Jagannath Rice Mill (P) Ltd. v. Union of India, (Rakesh Mohan Pandey, J.), 2026 SCC
OnLine Chh 14015
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Shyam Lal Dhimar v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh
13971

Sunil Kashyap v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13993

Suo Motu Public Interest Litigation v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra
Kumar Agrawal, J.), 2026 SCC OnLine Chh 14009

Suresh Verma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13975

Umend Das Banjare v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh
13984

United India Insurance Co. Ltd. v. Chandravati Devi Pahalwan Chandravati Devi Pahalwan, (Sachin
Singh Rajput, J.), 2026 SCC OnLine Chh 13978

Veermani Sonwani v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
14013

Vicky Sen v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13995

Vicky Thakur v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13976
Vijay Kumar Ahke v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13982
Vijay Ravi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13988

Vikas Nirmalkar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13973

Vipin Kumar Choubey v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal,
J.), 2026 SCC OnLine Chh 14002

Yogendra Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13987
Yusuf Khan v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh 13966

Delhi High Court [75]
A. v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 5259

Adept Artvertising Solutions (P) Ltd. v. Commr. of State GST, (Vibhu Bakhru and Sachin Datta, JJ.),
2024 SCC OnLine Del 10440

AG Traders v. Chanchal Yadav, (Dharmesh Sharma, J.), 2024 SCC OnLine Del 10432
Airports Authority of India v. Lata Devi, (Amit Mahajan, J.), 2026 SCC OnLine Del 5243
AK Enterprises v. STO, (Vibhu Bakhru and Sachin Datta, JJ.), 2024 SCC OnLine Del 10441
ANI Media (P) Ltd. v. Open AI OPCO LLC, (Amit Bansal, J.), 2026 SCC OnLine Del 5291
Anil v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 5214

Arjun Dev v. Union of India, (Amit Sharma, J.), 2026 SCC OnLine Del 5237

Bhagirath Mutha & Co v. Commr., Delhi GST, (Vibhu Bakhru and Sachin Datta, JJ.), 2024 SCC
OnLine Del 10438

Bhavyansh v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 5210
Binsar Automobiles v. STO, (Vibhu Bakhru and Sachin Datta, JJ.), 2024 SCC OnLine Del 10437
Bothanzi Medicals (P) Ltd. v. Anita Singh, (Sachin Datta, J.), 2026 SCC OnLine Del 5203

Central Citizen Welfare Associated v. MCD, (Devendra Kumarupadhyaya, C.J. and Tejas Karia, J.),
2026 SCC OnLine Del 5222

Chandi Ram v. Union of India, (C. Hari Shankar and Vinod Kumar, JJ.), 2026 SCC OnLine Del
5253

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003743184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739855

CIT v. Heritage Beverages (P) Ltd., (Yashwant Varma and Ravinder Dudeja, JJ.), 2024 SCC OnLine
Del 10434

Commr. (CGST) v. Sanjeev Malhotra, (Anish Dayal, J.), 2024 SCC OnLine Del 10433

D.K. Frieght Carrier v. Union of India, (Vibhu Bakhru and Sachin Datta, JJ.), 2024 SCC OnLine
Del 10435

Delhi Union Chbs Ltd. v. Registrar of Coop. Societies, (Prathiba M. Singh and Vikas Mahajan, JJ.),
2026 SCC OnLine Del 5249

Dhoom Singh v. State (NCT of Delhi), (Sanjeev Narula, J.), 2026 SCC OnLine Del 5254

Divya Sharma v. Registrar, (Prathiba M. Singh and Vikas Mahajan, JJ.), 2026 SCC OnLine Del
5250

Gaurav v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 5257
Idu v. Haji Abrar, (Sachin Datta, J.), 2026 SCC OnLine Del 5205

IFFCO Tokio General Insurance Co. Ltd. v. Sita Devi, (Anish Dayal, J.), 2026 SCC OnLine Del
5224

IFFCO Tokio General Insurance Co. Ltd. v. Vinod Yadav, (Anish Dayal, J.), 2026 SCC OnLine Del
5225

Jay Prakash v. Vijay Gaur, (Harish Vaidyanathan Shankar, J.), 2026 SCC OnLine Del 5229
Johri Prasad v. Mohd. Mehraj, (Anish Dayal, J.), 2026 SCC OnLine Del 5223

K.K. Miglani v. State (NCT of Delhi), (Prathiba M. Singh and Vikas Mahajan, JJ.), 2026 SCC
OnLine Del 5248

Kamlesh v. NDMC, (C. Hari Shankar and Vinod Kumar, JJ.), 2026 SCC OnLine Del 5251
Kanhaiya Lal v. MCD, (Prathiba M. Singh and Vikas Mahajan, JJ.), 2026 SCC OnLine Del 5240

Karamsar Poultry Appliances v. Commy., (Anil Kshetarpal and Shail Jain, JJ.), 2026 SCC OnLine
Del 5252

Kuchchi v. Daulati, (Neena Bansal Krishna, J.), 2026 SCC OnLine Del 5234

Kumar Electricals & Refrigeration Works v. Union of India, (Sachin Datta, J.), 2026 SCC OnLine
Del 5204

Loreal Sa v. Vekariya Nikunj Arvindbhai, (Jyeti Singh, J.), 2026 SCC OnLine Del 5206

Lvirgo Pharma v. Commr. (CGST), (Vibhu Bakhru and Sachin Datta, JJ.), 2024 SCC OnLine Del
10442

Manisha Rawat v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 5207
Mohd. Aksar Alam v. Commr., (Vibhu Bakhru and Sachin Datta, JJ.), 2024 SCC OnLine Del 10436
Mohd. Jamil Ansariv. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 5216

Naresh Kumar Anand v. Gold Square Sales (P) Ltd., (Prathiba M. Singh and Vikas Mahajan, JJ.),
2026 SCC OnLine Del 5218

Nazima Alvi v. Mahendar Pal Sachdeva, (Amit Sharma, J.), 2026 SCC OnLine Del 5231

New India Assurance Co. Ltd. v. Waseem Akram, (Manoj Kumar Ohri, J.), 2026 SCC OnLine Del
5219

Noor Alam v. MCD, (Prathiba M. Singh and Vikas Mahajan, JJ.), 2026 SCC OnLine Del 5245

Pankaj Gupta v. Rashmi Apartments, (Prathiba M. Singh and Vikas Mahajan, JJ.), 2026 SCC
OnLine Del 5235

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739837

Panorama Exports (P) Ltd. v. Export Credit Guarantee Corpn. Ltd., (Subramonium Prasad, J.), 2026
SCC OnLine Del 5221

Pawan Kumar Gupta v. Nuruddin, (Prathiba M. Singh and Vikas Mahajan, JJ.), 2026 SCC OnLine
Del 5233

Pawan Kumar v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 5211

R.N. Sharma v. Neelam Khanna, (Harish Vaidyanathan Shankar, J.), 2026 SCC OnLine Del 5228
Ram Ratan v. State [Nct of Delhi], (Manoj Jain, J.), 2026 SCC OnLine Del 5212

Ramyji Lal v. Sunita Ahuja, (Harish Vaidyanathan Shankar, J.), 2026 SCC OnLine Del 5230
Ratinder Nath Abrol v. NDMC, (Amit Sharma, J.), 2026 SCC OnLine Del 5239

Renu Yadav v. Comptroller & Auditor General of India, (C. Hari Shankar and Vinod Kumar, JJ.),
2026 SCC OnLine Del 5241

S. Sarvjeet Singh v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 5260
Sandeep Kumar Sharma v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 5213
Sandeep Kumar v. Tarun Arora, (Subramonium Prasad, J.), 2026 SCC OnLine Del 5232

Santosh Rani v. Chand Bibi Aggarwal Dharmarth Trust, (Manmeet Pritam Singh Arora, J.), 2026
SCC OnLine Del 5217

Satyam Tiwari v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 5256
Savitri v. Union of India, (Manoj Kumar Ohri, J.), 2026 SCC OnLine Del 5220
Shiv Shanker Vyas v. NTPC Ltd., (Sanjeev Narula, J.), 2026 SCC OnLine Del 5236

Shri Vaishnavi Iternational v. Chanchal Yadav, (Dharmesh Sharma, J.), 2024 SCC OnLine Del
10431

Shubham v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 5208

South Delhi Municipal Corpn. v. Virender Kumar, (C. Hari Shankar and Vinod Kumar, JJ.), 2026
SCC OnLine Del 5238

State (NCT of Delhi) v. Ram Autar Singh, (C. Hari Shankar and Vinod Kumar, JJ.), 2026 SCC
OnLine Del 5247

Sunil v. CBI, (Manoj Jain, J.), 2026 SCC OnLine Del 5209

Supreme Advertising (P) Ltd. v. Genus Power Infrastructures Ltd., (Harish Vaidyanathan Shankar,
J.), 2026 SCC OnLine Del 5226

Suresh Shah v. MCD, (Prathiba M. Singh and Vikas Mahajan, JJ.), 2026 SCC OnLine Del 5244
Tata Power Delhi Distribution Ltd. v. Melcon, (Om Prakash Shukla, J.), 2026 SCC OnLine Del 5202

Triloki Poddar v. State (NCT of Delhi), (Prathiba M. Singh and Vikas Mahajan, JJ.), 2026 SCC
OnLine Del 5242

Union of India v. Hardeep Singh Khalsa, (Nitin Wasudeo Sambre and Amit Sharma, JJ.), 2026 SCC
OnLine Del 5255

Union of India v. Sunil, (C. Hari Shankar and Vinod Kumar, JJ.), 2026 SCC OnLine Del 5246

Usha International Ltd. v. Sui Dhaaga Sewing Machines Ltd., (Mini Pushkarna, J.), 2024 SCC
OnLine Del 10430

Vedanta Ltd. v. CIT, (Yashwant Varma and Tara Vitasta Ganju, JJ.), 2024 SCC OnLine Del 10439
Vijay Pandey v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 5215
Visage Properties (P) Ltd. v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 5261

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739863

Vista Information Systems (P) Ltd. v. Dineshchandra R. Agrawal, (Sachin Datta, J.), 2026 SCC
OnLine Del 5227

Vivek Travels (P) Ltd. v. Northern Railway, (Om Prakash Shukla, J.), 2026 SCC OnLine Del 5201
XYZv. State of GNCTD, (Manoj Jain, J.), 2026 SCC OnLine Del 5258

Gauhati High Court [6]

Barkataki Print & Media Services v. Union of India, (Devashis Baruah, J.), 2024 SCC OnLine Gau
2329

Bhawani Marketing (P) Ltd. v. Union of India, (Devashis Baruah, J.), 2024 SCC OnLine Gau 2328

Hindustan Construction Co. Ltd. v. Union of India, (Devashis Baruah, J.), 2024 SCC OnLine Gau
2331

Jawahar Singh v. Union of India, (Devashis Baruah, J.), 2024 SCC OnLine Gau 2332
Pallab Kumar Pandit v. Union of India, (Devashis Baruah, J.), 2024 SCC OnLine Gau 2330

Sushee Infra & Mining Ltd. v. Union of India, (Vijay Bishnoi, C.J. and Kardak Ete, J.), 2024 SCC
OnLine Gau 2327

Gujarat High Court [44]

Alpeshbhai Raghavbhai Hadiya v. State of Gujarat, (Gita Gopi and L.S. Pirzada, JJ.), 2026 SCC
OnLine Guj 4669

Aman v. State of Gujarat, (Gita Gopi and L.S. Pirzada, JJ.), 2026 SCC OnLine Guj 4670

Arunbhai Maneklal Jhaveri & Sons v. CIT, (Bhargav D. Karia and Niral R. Mehta, 1J.), 2024 SCC
OnLine Guj 4653

Ashish Ghanshyambhai Surani v. Commr., (Bhargav D. Karia and Niral R. Mehta, JJ.), 2024 SCC
OnLine Guj 4648

Ayush Rajubhai Bhojliya (Bhojiya) Devi Pujak v. State of Gujarat, (Gita Gopi and L.S. Pirzada, JJ.),
2026 SCC OnLine Guj 4672

Bhagirath v. State of Gujarat, (Gita Gopi and L.S. Pirzada, JJ.), 2026 SCC OnLine Guj 4668

CIT v. Gujarat State Lion Conservation Society, (Bhargav D. Karia and Niral R. Mehta, JJ.), 2024
SCC OnLine Guj 4663

Classic Sound & Light v. Union of India, (Bhargav D. Karia and Niral R. Mehta, JJ.), 2024 SCC
OnLine Guj 4662

Commr. (CGST) v. Arkay Logistics Ltd., (Bhargav D. Karia and Niral R. Mehta, JJ.), 2024 SCC
OnLine Guj 4667

ESIv. State of Gujarat, (Hemant M. Prachchhak, J.), 2026 SCC OnLine Guj 4654

Gajanand Multishop v. Union of India, (Bhargav D. Karia and Niral R. Mehta, JJ.), 2023 SCC
OnLine Guj 5178

Gryphon Ceramics (P) Ltd. v. CIT, (Bhargav D. Karia and Niral R. Mehta, JJ.), 2024 SCC OnLine
Guj 4652

Himat Trading Co. v. Union of India, (Bhargav D. Karia and Niral R. Mehta, JJ.), 2024 SCC OnLine
Guj 4657

Hiruben Pparbatbhai Satasiya v. Bhagwanjibhai Popatbhai Ranparia, (J.C. Doshi, J.), 2026 SCC
OnLine Guj 4663

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003739860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742717

-10 -

Honest Developers v. CIT, (Bhargav D. Karia and Niral R. Mehta, JJ.), 2024 SCC OnLine Guj 4658

Jay Ambe Enterprise v. State Tax Commr., (Bhargav D. Karia and Niral R. Mehta, JJ.), 2024 SCC
OnLine Guj 4650

Kevin PVC Pipe Industries v. Union of India, (Bhargav D. Karia and Niral R. Mehta, JJ.), 2024 SCC
OnLine Guj 4655

Krupeshbhai Rameshbhai Patel v. State of Gujarat, (M.R. Mengdey, J.), 2024 SCC OnLine Guj 4664

Kuldipsinh Hamirsinh Rahevar v. CIT, (Bhargav D. Karia and Niral R. Mehta, JJ.), 2024 SCC
OnLine Guj 4656

Mahendrasinh Dungarsinh Ravat v. State of Gujarat, (Nikhil S. Kariel, J.), 2026 SCC OnLine Guj
4659

Messrs Meghmani Organochem Limitd v. Union of India, (Bhargav D. Karia and Niral R. Mehta,
J1.), 2024 SCC OnLine Guj 4647

Nabros Transport (P) Ltd. v. State of Gujarat, (Nirzar S. Desai, J.), 2026 SCC OnLine Guj 4665

Navjeevan Charitable Trust v. CIT, (Bhargav D. Karia and Niral R. Mehta, JJ.), 2024 SCC OnLine
Guj 4646

Nikita Jenishkumar Patel v. CIT, (Bhargav D. Karia and Niral R. Mehta, JJ.), 2024 SCC OnLine Guj
4666

Nikunj Mayankbhai Mankad v. State of Gujarat, (Bhargav D. Karia and Niral R. Mehta, JJ.), 2024
SCC OnLine Guj 4645

Nirajkumar Jagjivanbhai Tandel v. State of Gujarat, (M.K. Thakker, J.), 2026 SCC OnLine Guj
4656

P.C. Patel & Co. v. CIT, (Bhargav D. Karia and Niral R. Mehta, JJ.), 2024 SCC OnLine Guj 4654
Parasbhai v. State of Gujarat, (Nikhil S. Kariel, J.), 2026 SCC OnLine Guj 4658

Parixit Irrigation Ltd. v. CIT, (Bhargav D. Karia and Niral R. Mehta, JJ.), 2024 SCC OnLine Guj
4659

Patel Inn & Travels (P) Ltd. v. Union of India, (Sunita Agarwal, C.J. and Pranav Trivedi, J.), 2024
SCC OnLine Guj 4661

Porbandar Dwarka Expressway (P) Ltd. v. Central Board of Indirect Taxes & Customs, (Bhargav D.
Karia and Niral R. Mehta, JJ.), 2024 SCC OnLine Guj 4665

Prem v. State of Gujarat, (Gita Gopi and L.S. Pirzada, JJ.), 2026 SCC OnLine Guj 4671

Purshotam Ranchhodbhai Pankhania v. Harihar Ambalal Patel, (Ilesh J. Vora and R.T. Vachhani,
J1.), 2026 SCC OnLine Guj 4662

R C Construction v. State of Gujarat, (Bhargav D. Karia and Niral R. Mehta, JJ.), 2024 SCC OnLine
Guj 4649

Rakesh v. State of Gujarat, (Gita Gopi and L.S. Pirzada, JJ.), 2026 SCC OnLine Guj 4667

Rashikbhai Abanibhai Kaneria v. State of Gujarat, (N.S. Sanjay Gowda and J.L. Odedra, J1.), 2026
SCC OnLine Guj 4664

Rohanbhai Ashokbhai Goswami v. State of Gujarat, (Nikhil S. Kariel, J.), 2026 SCC OnLine Guj
4661

Sanjaybhai Bachubhai Makavana v. State of Gujarat, (M.K. Thakker, J.), 2026 SCC OnLine Guj
4655

Shankarbhai Resingbhai Rathava v. State of Gujarat, (P.M. Raval, J.), 2026 SCC OnLine Guj 4657

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742711

-11 -

Sureshkumar Prabhuram Thakkar v. State of Gujarat, (Hemant M. Prachchhak, J.), 2026 SCC
OnLine Guj 4653

Tejindarsingh v. State of Gujarat, (Nikhil S. Kariel, J.), 2026 SCC OnLine Guj 4660

Vaishno Polymers v. Union of India, (Bhargav D. Karia and Niral R. Mehta, JJ.), 2024 SCC OnLine
Guj 4651

Vishnubhai Kanjibhai Desai v. CIT, (Bhargav D. Karia and Niral R. Mehta, JJ.), 2024 SCC OnLine
Guj 4660

Yakub Yusufbhai v. State of Gujarat, (Gita Gopi and L.S. Pirzada, JJ.), 2026 SCC OnLine Guj 4666

Himachal Pradesh High Court [35]
Abhi Singh Jamwal v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 4879
Ajay Kumar v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 4854

Amrender Singh Nagra v. State of H.P., (Vivek Singh Thakur and Ranjan Sharma, JJ.), 2026 SCC
OnLine HP 4865

Ashok Kumar v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 4871
Bhim Singh v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 4861

Deepak v. Bishan Singh, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 4852

Divya Garg (Dr) v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 4880
Hans Raj v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 4874
Harbans Chaudhary v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 4853
Hoshiar Singh v. H.P. SEB, (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 4876

Iffico Tokio General Insurance Co. Ltd. v. Reshma, (Sushil Kukreja, J.), 2026 SCC OnLine HP 4884
Jaisi Ram v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 4878

Latif Mohammad v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 4856
Mani Ram v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 4882
Manish v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 4857

Nayaz Mohd. v. H.P. State Coop. Agricultural Rural Development Bank, (Sandeep Sharma, J.), 2026
SCC OnLine HP 4869

Om Prakash v. State of H.P., (Justice Jyotsna Rewal, J.), 2026 SCC OnLine HP 4875
Oriental Insurance Co. Ltd. v. Reema Devi, (Sushil Kukreja, J.), 2026 SCC OnLine HP 4883
Pradeep Singh v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 4858

Priyal Sood (Dr) v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 4881

Ram Chand v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 4851

Ram Kumar v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 4870

Ram Lal v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 4860

Rashpal Singh v. Nichu Ram Jilta, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 4864
Ravinder Kumar v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 4873

Riya Sharma v. State of H.P., (Vivek Singh Thakur and Ranjan Sharma, JJ.), 2026 SCC OnLine HP
4877

Rohit v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 4859

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742736

-12 -

Salima v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 4866
State of H.P. v. Bimla Devi, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 4862

State of H.P. v. Gaurav Sharma, (Vivek Singh Thakur and Ranjan Sharma, JJ.), 2026 SCC OnLine
HP 4867

State of H.P. v. Janardhan, (Vivek Singh Thakur and Ranjan Sharma, JJ.), 2026 SCC OnLine HP
4868

Thakur Dass v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 4872
Upasana Jhina v. Meena Chandel, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 4863
X4 v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 4850

Zakir Hussain v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 4855

Jharkhand High Court [2]
Al Farhan Danish v. State of Jharkhand, (Rongon Mukhopadhyay, J.), 2026 SCC OnLine Jhar 1374
Alok Kumar Singh v. State of Jharkhand, (Rongon Mukhopadhyay, J.), 2026 SCC OnLine Jhar 1375

Karnataka High Court [10]
BVM Trans Solutions (P) Ltd. v. CTO, (S.R. Krishna Kumar, J.), 2024 SCC OnLine Kar 33640
Ebony Automobiles (P) Ltd. v. CCT, (S.R. Krishna Kumar, J.), 2024 SCC OnLine Kar 33637
Goparappa v. Veerbasayya, (S.R. Krishna Kumar, J.), 2023 SCC OnLine Kar 1710

IL & FS Solar Power Ltd. v. State of Karnataka, (S.R. Krishna Kumar, J.), 2024 SCC OnLine Kar
33638

Income Tax v. Jenious Clothing (P) Ltd., (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar
33636

Manipal Technologies Ltd. v. Bank of Baroda, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026
SCC OnLine Kar 8173

Mohd. Sadiq v. Superintendent, (S.R. Krishna Kumar, J.), 2024 SCC OnLine Kar 33639

Sayesh Enterprises v. Emerald Ventures, (Anu Sivaraman and Venkatesh Naik T., JJ.), 2026 SCC
OnLine Kar 8171

Vijaya Trading Co. v. State of Karnataka, (S.R. Krishna Kumar, J.), 2024 SCC OnLine Kar 33635

Vinod Kumar N. v. Greater Bangalore Authority, (B.M. Shyam Prasad, J.), 2026 SCC OnLine Kar
8172

Kerala High Court [14]

Ashley Thomas Jacob (Dr) v. State of Kerala, (Harisankar V. Menon, J.), 2024 SCC OnLine Ker
7886

Gayatri Arun v. National Testing Agency, (Anil K. Narendran and Muralee Krishna S., JJ.), 2026
SCC OnLine Ker 7726

Global Distributors v. Commr., (Gopinath P., J.), 2024 SCC OnLine Ker 7883
K.K. Shaji v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 7721
Kurian Tharayil Sabu v. State Tax Officer, (Gopinath P., J.), 2024 SCC OnLine Ker 7884

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742774

-13 -

Lamiya A.P. v. State of Kerala, (Soumen Sen, C.J. and Syam Kumar V.M., J.), 2026 SCC OnLine
Ker 7728

Muthalapuram Service Coop. Bank-Ltd. v. Intelligence Officer, (Gopinath P., J.), 2024 SCC OnLine
Ker 7887

Oriental Insurance Co. Ltd. v. Shobhana Chandran, (P.M. Manaoj, J.), 2026 SCC OnLine Ker 7722

Rajeena Beevi v. State of Kerala, (Soumen Sen, C.J. and Syam Kumar V.M., J.), 2026 SCC OnLine
Ker 7727

Santhosh v. E.A. Sainaba, (Anil K. Narendran, J.), 2026 SCC OnLine Ker 7723
Satheesh Kumar P. v. Enforcement Directorate, (C.S. Dias, J.), 2024 SCC OnLine Ker 7882

Shereefa Shanavaz v. Shanavaz, (Dr A.K. Jayasankaran Nambiar and Preeta A.K., JJ.), 2026 SCC
OnLine Ker 7724

Thiroor Service Coop. Bank Ltd. v. Intelligence Officer, (Gopinath P., J.), 2024 SCC OnLine Ker
7885

Union of India v. G. Vijayan, (Devan Ramachandran and Basant Balaji, JJ.), 2026 SCC OnLine Ker
7725

Madras High Court [67]
Aadhi Cars (P) Ltd. v. Commr., (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13661
Aatral Associates v. State Tax Officer, (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13641
Blue Moon Cool Systems v. Commr., (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13645

Chettinad Morimura Semi Conductor Material (P) Ltd. v. CIT, (R. Suresh Kumar and C. Saravanan,
J1.), 2024 SCC OnLine Mad 13603

Claritrics India (P) Ltd. v. Commr., (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13662

CTO v. Suzlon Energy Ltd., (R. Suresh Kumar and C. Saravanan, JJ.), 2024 SCC OnLine Mad
13607

D.G. Construction v. CTO, (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13654
G. Anand v. Commr., (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13646

G.R. Megaa Engineering v. Commr., (Senthilkumar Ramamoorthy, J.), 2024 SCC OnLine Mad
13632

GU Ocean (P) Ltd. v. Commr., (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13604

Health Remedies v. Commr. of State Tax, (Senthilkumar Ramamoorthy, J.), 2024 SCC OnLine Mad
13611

High Court of Madras, In re, (P.N. Prakash and Abdul Quddhose, JJ.), 2022 SCC OnLine Mad
10345

Hussain Maideen Ebrahim Sha v. CIT, (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13652
M.G. Exim v. Commr., (B. Pugalendhi, J.), 2024 SCC OnLine Mad 13623
Maasha Garments v. Commr., (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13657

Mahendra Metal Corpn. v. State Tax Officer, (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad
13666

Mahesh Arts v. Commr., (Krishnan Ramasamys, J.), 2024 SCC OnLine Mad 13650

Natural Products Export Corpn. Ltd. v. State of T.N., (Krishnan Ramasamy, J.), 2024 SCC OnLine
Mad 13643

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742811

-14 -

Nocsmart Software Solutions (P) Ltd. v. Commr. (CGST), (Krishnan Ramasamy, J.), 2024 SCC
OnLine Mad 13665

Noor Jewel Impex v. Commr., (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13649

Ohm Sakthi Blue Metals v. Superintendent of GST & Central Excise, (Krishnan Ramasamy, J.),
2024 SCC OnLine Mad 13636

P. Alagarsamy v. Commr., (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad 13609

P. Moorthi v. State, (S.M. Subramaniam, J.), 2024 SCC OnLine Mad 13613

P. Senthil Kumar v. State Tax Officer (ST), (C. Saravanan, J.), 2024 SCC OnLine Mad 13616
P.R. Papers v. State Tax Officer-2, (B. Pugalendhi, J.), 2024 SCC OnLine Mad 13610

Paramount Shipping Services (P) Ltd. v. Commr., (Senthilkumar Ramamoorthy, J.), 2024 SCC
OnLine Mad 13606

Prabha Cars (P) Ltd. v. State Tax Officer - 1, (C. Saravanan, J.), 2025 SCC OnLine Mad 25132
Rajeswari Pugalendhi v. Commr., (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13651
Ravi Chitra v. Commr., (Senthilkumar Ramamoorthy, J.), 2024 SCC OnLine Mad 13605
Rehoboth Fish Meal & Oil Plant v. Commr., (C. Saravanan, J.), 2024 SCC OnLine Mad 13619
Rekha S. v. Commyr., (Krishnan Ramasamy, J.), 2023 SCC OnLine Mad 9534

Robinson Jeypaul v. CTO, (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13633

RSM Luxmi Silks v. State Tax Officer, (C. Saravanan, J.), 2024 SCC OnLine Mad 13624

S. Srinivasan v. State of T.N., (G.K. Ilanthiraiyan, J.), 2024 SCC OnLine Mad 13642

S. Subramaniam v. CTO, (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13660

SGS Traders v. State Tax Officer-2, (C. Saravanan, J.), 2024 SCC OnLine Mad 13618

Shagai Logistiques (P) Ltd. v. State Tax Officer/CTO, (Krishnan Ramasamy, J.), 2024 SCC OnLine
Mad 13635

Shasthiri Senthamarai Kannan v. CTO, (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad 13626
SLA Enterprises v. State Tax Officer - I, (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13640
Sr. Sumathi Enterprises v. Commr., (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13663

Sri Murugan Traders v. CTO, (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13647

Sri Vinayagar Metals v. Commr., (Senthilkumar Ramamoorthy, J.), 2024 SCC OnLine Mad 13631
SS Traders v. Commr., (C. Saravanan, J.), 2024 SCC OnLine Mad 13628

Tvl. Abraham Stores v. Commr., (Senthilkumar Ramamoorthy, J.), 2024 SCC OnLine Mad 13615
Tvl. Anwar Traders v. State Tax Officer, (C. Saravanan, J.), 2024 SCC OnLine Mad 13617

Tvl. Balaji Trading Co. v. Commr., (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13655

Tvl. Bright Power Projects India (P) Ltd. v. Commr., (Krishnan Ramasamy, J.), 2024 SCC OnLine
Mad 13648

Tvl. C.M. Promotors v. State Tax Officer-2, (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad 13608
Tvl. Deepa Traders v. Commr., (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13634
Tvl. Global Energies v. Commr., (C. Saravanan, J.), 2024 SCC OnLine Mad 13622

Tvl. International Construction Co. v. Commr., (Senthilkumar Ramamoorthy, J.), 2024 SCC
OnLine Mad 13614

Tvl. Igbal Alloy Steels v. Commr., (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13653
Tvl. Jayalakshmi Steel Corpn. v. Commr., (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13658

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742835

-15 -

Tvl. K.S. Granite v. Commr., (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13639

Tvl. Muthu Rathina Indane Gas Agencies v. Commr., (C. Saravanan, J.), 2024 SCC OnLine Mad
13630

Tvl. R. Selvarathinam v. State Tax Office-1I, (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad
13664

Tvl. Rana Granites v. Commr., (Senthilkumar Ramamoorthy, J.), 2024 SCC OnLine Mad 13627

Tvl. Shiva Shakthi Engineering Works v. State Tax Officer-1, (Senthilkumar Ramamoorthy, J.),
2024 SCC OnLine Mad 13612

Tvl. Smart Casuals v. CCT, (C. Saravanan, J.), 2024 SCC OnLine Mad 13621

Tvl. Sree Garuda Global Service v. Commr., (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad
13620

Tvl. Sri Gomathi Wires v. State Tax Olfficer-1I, (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad
13625

Tvl. Zen Machine Tools v. State Tax Officer - I, (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad
13638

Tvl. Zen Machine Tools v. State Tax Officer-1, (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad
13637

Tvl. Zulaikha Motors (P) Ltd. v. Commr., (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13644

V Four E Systems India (P) Ltd. v. State Tax Officer I, (Krishnan Ramasamy, J.), 2024 SCC OnLine
Mad 13659

V. Ragul v. Bar Council of T.N. & Puducherry, (S.M. Subramaniam and C. Kumarappan, JJ.), 2024
SCC OnLine Mad 13629

Welco International (P) Ltd. v. CTO, (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13656

Meghalaya High Court [10]

Aban Momin v. Garo Hills Autonomous, (Revati Mohite Dere, C.J. and B. Bhattacharjee, J.), 2026
SCC OnLine Megh 645

Babulal Sheikh v. State of Meghalaya, (W. Diengdoh, J.), 2026 SCC OnLine Megh 638
Balari Marbaniang v. State of Meghalaya, (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 646

Belting Tyngkra v. State of Meghalaya, (Revati Mohite Dere, C.J. and W. Diengdoh, J.), 2026 SCC
OnLine Megh 641

Cleverstrein Marngar v. State of Meghalaya, (Revati Mohite Dere, C.J. and W. Diengdoh, J.), 2026
SCC OnLine Megh 640

Dahun Syad v. State of Meghalaya, (W. Diengdoh, J.), 2026 SCC OnLine Megh 639
Fidoris Lyngdoh v. Janti Kharumlong, (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 644

Kedroi Rani v. State of Meghalaya, (W. Diengdoh and B. Bhattacharjee, JJ.), 2026 SCC OnLine
Megh 642

Subham Sunar v. State of Meghalaya, (Revati Mohite Dere, C.J.), 2026 SCC OnLine Megh 643

Union of India v. Rajnish Infratech OPC (P) Ltd., (Revati Mohite Dere, C.J. and W. Diengdoh, J.),
2026 SCC OnLine Megh 637
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Madhya Pradesh High Court [77]

Achyutanand Dwivedi v. Union of India, (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP
22600

Ajay v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 22579

Alok Sinha v. Anita Bhatnagar, (Amit Seth, J.), 2026 SCC OnLine MP 22583

Amit Panchal v. Bank of India, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22611

Anamika Gaurishankar Kori v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 22621
Ashok Patel v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 22561

Balram v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 22559

Bharosi v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 22619
Bhuraram v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 22557

Chirag Jain v. PNB, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22596

Deepak Singhal v. Union of India, (Sushrut Arvind Dharmadhikari and Duppala Venkata Ramana,
J1.), 2024 SCC OnLine MP 9789

Devansh Thakur v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 22578

Dwarka Prasad Urfd. P. Rajput v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP
22563

Gangaram v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 22620
Gheesa Lal v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22598

Haritpal Singh Hora v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 22550
Harshit v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 22576

Hemant v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 22582

Imanwel Brown v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 22573
Imrat Singh Chouhan v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 22568
Janvi Khatri v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22615

Jogendra Singh v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 22580
Kalpana Dahake v. Gurdas Singh, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 22554
Kamal Singh Thakur v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 22564
Kamlesh Kishore Bharadwaj v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22585
Kamli Bai v. Omprakash, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 22555

Krish Upaj Mandi Samiti v. Pankaj Kumar Mishra, (Gurpal Singh Ahluwalia and Anuradha Shukla,
J1.), 2026 SCC OnLine MP 22589

Lalita v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22605
Laxmi Narayan v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 22575

M.P. Madhya Kshetra Vidhyut Vitran Co. Ltd. v. Applellate Authority u/S 127 of Electricity Act,
(Gurpal Singh Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC OnLine MP 22588

Madanlal Kumawat v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22616
Manish Kumar Patel v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 22565
Manish Patel v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 22570
Mansingh Yadav v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 22558
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Mohan Rathore v. Union of India, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22603
Mohd. Aasifv. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 22581
Mohd. Mustafa v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22604
Nandani Senani v. HDFC Bank Ltd., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22606
Narayan Patel v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 22569

Narendra Nagriya v. Rani, (Gurpal Singh Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC OnLine
MP 22551

Narsingh Sisodiya v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22599

National Insurance Co. Ltd. v. Faizan Khan, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP
22553

National Insurance Co. Ltd. v. Priyesh, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 22552
Nirbhay Singh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 22560

Omprakash Bansal v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22610
Omprakash Yadav v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 22623
Omprakash v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 22574

Padamlal Dabiya v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC OnLine
MP 22591

Pankaj Jhariya v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 22566

Piyush Atulker v. M.P. Madhya Kshetra Vidyut Vitran Co. Ltd., (Anand Singh Bahrawat, J.), 2026
SCC OnLine MP 22595

Pranjal Joshi v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22613

Preeti Chouhan (Dr) v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC
OnLine MP 22590

Pushpraj Singh Chandel v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 22562
Raksha Gawande v. R.B.L. Bank, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22602

Ram Salone Sharma v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 22594
Ramcharan Kushwah v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 22586
Ramkumar Sanodiya v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 22618

Rekha v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 22549

Rikki Thakur v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 22567

Sachin Prajapat v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 22556
Saiyad Mohaseen v. Utkarsh Small Finance, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22614
Samriddhi International (P) Ltd. v. SBI, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22612
Sandeep v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 22572

Santosh Kumar Namdev v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 22587
Santosh Sharma v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22601

Saurabh Kumar v. State of M.P., (Sunita Yadav, J.), 2024 SCC OnLine MP 9788

Shakuntala Jamra v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC OnLine
MP 22592

Sonu Soni v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22607
State of M.P. v. Sunil Kumar Dhruve, (Vishal Mishra, J.), 2026 SCC OnLine MP 22584
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Suraj Singh v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 22577
Ujjian Infrastructure v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22597
Vikram Singh v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22608
Virendra v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 22571

Vishal Udiwal v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC OnLine MP
22593

VP Nandeshwar v. HDFC Bank, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22622
Yash Verma v. SBI, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22609
Yogesh Sharma v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 22617

Orissa High Court [48]

Ajay Kumar Mohanty v. Anita Swain, (Manash Ranjan Pathak and Sibo Sankar Mishra, JJ.), 2026
SCC OnLine Ori 6281

Amarnath Enterprises v. Commr. of GST & Central Excise, (Arindam Sinha and M.S. Sahoo, JJ.),
2024 SCC OnLine Ori 3101

Aradhana Mishra v. Ajay Yadav, (Manash Ranjan Pathak and Sibo Sankar Mishra, 1J.), 2026 SCC
OnLine Ori 6283

Baidyanath Institute of Pharmaceutical Sciences v. State of Odisha, (B. P. Routray, J.), 2026 SCC
OnLine Ori 6293

Balaji Cotton Corpn. v. Commr. of State Tax, (Arindam Sinha and M.S. Sahoo, 1J.), 2024 SCC
OnLine Ori 3102

Bimbadhar Mirdha v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 6285
Binaya Manjari Satapathy v. State of Odisha, (Savitri Ratho, J.), 2026 SCC OnLine Ori 6271

Debendra Nath Malik v. Dr N. Thirumala Naik, (Krishna S. Dixit and Chittaranjan Dash, JJ.), 2026
SCC OnLine Ori 6261

Faizam Alam v. State of Orissa, (V. Narasingh, J.), 2026 SCC OnLine Ori 6278

Imran v. State of Orissa, (G. Satapathy, J.), 2026 SCC OnLine Ori 6255

Indranil Roy v. CT & GST Officer, (Arindam Sinha and M.S. Sahoo, JJ.), 2024 SCC OnLine Ori 3099
Kanchan Kumar Pradhan v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 6286

Kanhu v. State of Odisha, (Dr Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 6262

Lakhana Kharsel v. State of Odisha, (Manash Ranjan Pathak and Sibo Sankar Mishra, JJ.), 2026 SCC
OnLine Ori 6279

Laxman Bhoi v. State of Odisha, (Savitri Ratho, J.), 2026 SCC OnLine Ori 6268

Magnum Estates (P) Ltd. v. Commr., (Harish Tandon, C.J. and Murahari Sri Raman, J.), 2026 SCC
OnLine Ori 6291

Mahesh Kumar Sahu v. State of Odisha, (Harish Tandon, C.J. and M.S. Raman, J.), 2026 SCC
OnLine Ori 6289

Mamata Metal & Steels (P) Ltd. v. CCT & GST, (Arindam Sinha and M.S. Sahoo, JJ.), 2024 SCC
OnLine Ori 3105

Manish Verma v. Jayashree Pradhan, (Savitri Ratho, J.), 2026 SCC OnLine Ori 6270
Mithun v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 6275
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* Ministry of Commerce and Industry [Notification No. 66/2025-26]

* Ministry of Commerce and Industry [Notification No. 6/2026]

* Ministry of Commerce and Industry [Notification No. 8/2026]

* Ministry of Communications and Information Technology [Noti. No. G.S.R. 627(E)]
* Ministry of Environment and Forests [Noti. No. G.S.R. 636(E)]

* Ministry of Finance [F. No. PFRDA-16/01/01/0001/2026-REG-CRA]
* Ministry of Finance [F. No. PFRDA/16/14/06/0009/2018-REG-EXIT]
* Ministry of Petroleum and Natural Gas [F. No. PNGRB/M(C)/42]

* Ministry of Rural Development [Noti. No. G.S.R. 642(E)]

* Ministry of Science and Technology [Noti. No. G.S.R. 635(E)]

* Ministry of Youth and Sports [Noti. No. G.S.R. 637(E)]

* Ministry of Youth and Sports [Noti. No. G.S.R. 638(E)]

Central Rules/Regulations [7]

* National Anti-Doping Agency (Appointment and condition of the service of Director General)
Rules, 2026

* Information Technology, Salary, Allowances and other Terms and Conditions of Service of officers
and employees of the Indian Computer Emergency Response Team except Director General
Rules, 2026

» Hazardous and Other Wastes (Management and Transboundary Movement) Amendment Rules,
2026

* Viksit Bharat-Guarantee for Rozgar and Ajeevika Mission (Gramin): VB-G RAM G Administrative
Expenses Rules, 2026

* Petroleum and Natural Gas Regulatory Board (Affiliate Code of Conduct for Entities Engaged in
Marketing of Natural Gas and Laying, Building, Operating or Expanding Natural Gas Pipeline)
Amendment Regulations, 2026

* Pension Fund Regulatory and Development Authority (Exits and Withdrawals under the National
Pension System) (Amendment) Regulations, 2026

* Pension Fund Regulatory and Development Authority (Regulatory Sandbox) Regulations, 2026
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To get this list regularly join our:-

Telegram Channel - https://t.me/scconline

Follow us:-
LinkedIn - https://in.linkedin.com/company/scconline
Instagram - https://www.instagram.com/scctimes_/
Twitter - https://twitter.com/scconline
YouTube - https://www.youtube.com/user/thescconline
Facebook - https://www.facebook.com/scc.online
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